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Issue of Milk tokens by Delhi Milk 
Scheme

7089. DR. VASANT KUMAR PAN­
DIT: Will the Minister of AGRICUL­
TURE AND IRRIGATION be pleased 
to state:

(a) whether it is a feet that Delhi 
Milk Scheme have issued milk tokens 
to the people even after the an­
nouncement made to the effect that 
after 31st of December, 1977 no milk 
tokens will be issued as no waiting 
list is being maintained in Delhi Milk 
Scheme;

(b) if so, how many milk tokens 
have been issued after 31st December,
1977 till date;

(c) how many persons from the 
above (officers and staff) belonging 
to Delhi Administration, have been 
sanctioned milk tokens; and

(d) whether it is a fact that Delhi 
Milk Scheme are not entertaining 
applications for issue of milk tokens 
even to the patients of TJ3., Cancer, 
Ulcer, etc. on medical ground; if so, 
why?

THE MINISTER OP AGRICUJ - 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) During the period 1-1-1978, 
to 6-4-78. D.M.S. issued milk tokens 
t0 855 applicants on compassionate 
grounds.

(c) Since D.M.S. issues milk tokens 
after verifying the identity of the ap­
plicants with reference to the ration 
cards, the D.M.S. maintains records 
as per the residential address and not 
official address. In view of this, it is 
not possible to indicate the specific 
number of the applicants belonging 
to the Delhi Administration, who 
might have been issued milk tokens 
during 1-1-1978 to 6-4-1978.

(d) It is not a fact that D.M.S. is 
not entertaining applications for 
milk tokens to the patients of T.B., 
Cancer, Ulcer, etc. on mcdical 
grounds.

Stoppage of work at Modem Bakeries 
Ltd., Madras

7090. DR. VASANT KUMAR PAN­
DIT: Will the Minister of AGRICUL­
TURE AND IRRIGATION be pleased 
to state:

(a) whether it is a fact that the 
Government-owned Modem Bakeries 
Limited at Madras h&3 stopped work 
due to continued labour unrest;

(b) if so, what are the demands of 
the workers and what efforts have 
the management made to peacefully 
negotiate the same till today; and

(c) what efforts have been made 
by the Government to bring peaceful 
end of the strike and start function­
ing of the Bakery Unit?




